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counts and thc comments of the
Comptroller and Auditsr General
of India thereor:.

(ii) Statement by Government accept-
ing the above Repoit.

II. Statement (in English and Hind:)
giving reasons for the delay in laying the
papers mentioned at (I) above. [Placed in
Library. For (I) and (II) See No. LT-
1105/98)

I. Report and Accounts (1996-97) of
the Agricultural and Processéd Food
Products Export Development Au-
thority (APEDA), New Delhi and
related papers.

II. Report and Accounts (1996-97) of
the Cashew Export Promotion
Council of India, Cochin and re-
lated Papers.

THE MINISTER OF COMMERCE
(SHR1 RAMAKRISHNA HEGDE): Sir,
1 lay on the Table, a copy each (in
English and Hindi) of the following
papers:—

1. (a) Twelfth Annual Report and
Accounts of the Agricultural
and Processed Food Products
Export Development Author-
ity (APEDA), New Delhi,
for the year 1996-97, together
with the Audit Report on the
Accounts.

(b) Review by Government on
the working of the above Au-
thority.

(c

~—

Statement giving reasons for
the delayin laying the papers
mentioned at (a) above,
[Placed in Library. For (a) to
(c) See No. LT-805/98]

Forty-second Annual Report
and Accounts of the Cashew
Export Promotion Council of
India, Cochin, for the year
1996-97, together with the
Auditor’s Report on the Ac-
counts.
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(b) Review by Government on
the working of the above
Council.

(c) Statement giving reasons for
the delayin laying the papers
meniioned at  (a) above.
[Placed in Library. For (a) to
(¢) See No. LT-1107/98]

L. Report (1996-97) of the National

Capital Recgion Planning Board,
New Delhi and rclated papers.

1. Review of the Reports and Accounts
(1995.97) of ‘the Declhi Metro Rail
Corporation.

THE MINISTER OF URBAN DE-
VELOPMENT (SHRI RAM JETHMA-
LANI): Sir, 1 lay on the Table a copy
each (in English and Hindi) of the follow-
ing papers:—

1. (a) Annual Report of the Nation-
al Capital Region Planning
Board. New Delhi, for the
year 1996-97, under section
26 of the National Capital
Region Planning Board Act,
198s5.

Statement giving reasons for
the delay in laying the papers
mentioned at (a) above.
(Placed in Library. For (a)
and (b) See No. LT. 1102/98]

IL. (a) Review of the First Annual
Report and Accounts of the
Delhi Metro Rail Corpora-
tion, for the year 1995-96.

[Placed in Library, See No.
LT. 1100/98]

(b) Review of the Second* An-
nual Report and Accounts of
the Delhi Metro Rail Corpo-
ration, for the year 1996-97.
[Placed in Library. See. No.
LT. 1101/98]

1. Report and Accounts (1996-97) of
the Rashtriya Ispat Nigam Limited,
Visakhapatnam and related papers.

II. Report and Accounts (1996-97) of
the Steel Authority of India Limitd,
New Delhi and related papers.

)
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1I1. Report and Accounts (1996-97) of (a) to (¢) (Sze No.
the fawaharlal Nehru Ajuminium LT.—1333/98]
Research Development and Design . A copy each (English and
Centre, Nagpur and  related Hindi) of the following papers:—
papers.
THE MINISTER OF STEEL AND
MINES (Shri Naveen Patnaik): Sir, I lay
on the Table—

I. A copy each (in English and Hindi) |

(a) Annual Report and Ac-
counts of the Jawaharial
Nehru Aluminium Re-
search Development and
Design Centre, Nagpur,

of the following papers, under sub-
section (1) of section 619A of the
Companies Act. 1956:—

(a) Fiftcenth Annual Report
and Accounts of the
Rashtriya Ispat Nigam
Limited, Visakhapat-
nam, for the year 1996-
97 (from 1.4.1996 10
30.9.1997) together with
the Auditors’ Report on
the Accounts and the
comments of the Comp-
troller and Auditor Gen-
eral of India thereon.

(b) Review by Government
on the working of the
above company. [Placed
in Library. For (a) and
(b) [See No. LT. 957,98}

Twenty-fifth Annual Re-
port and Accounts of the
Steel Authority of India
Limited, New Delhi, for
the year 1996-97, to-
gether with the Au-
ditors’ Report on the
Accounts and the com-
ments of the Comptrol-
ler and Auditor General
of India thereon.

(b) Review by Government
on the working of the
zbove Authority.

(c) Statement (in English
and Hindi) giving
reasons for the delay in
laying the papers men-
tioned at (II) above.

[Placed in Library For

for the year 1996-97, to-
gcther with the Au-
ditors’ Report on the
Accounts.

(b) Review by Government
on the working of the
above Centre.

(c) Statement giving reasons
for the delay in laying
the papers mentioned at
(a) above. {[Placed in
Library. For (a) to (c)
See No. LT.-1103/98]

Report and Accounts (1996-97) of the
Rchabititation Council of India, New
Delhi and related papers.

THE MINISTER OF STATE OF
THE MINISTRY OF WELFARE
AND THE MINISTER OF THE
STATE OF THE MINISTRY OF
SOCIAL JUSTICE AND EMPO-
WERMENT (SHRIMATI MANE-
KA GANDHI): Sir, I lay on the
Table, a copy each (in English and
Hindi) of the following papers:—

{a) Tenth Annual Report
and Accounts of the Re-
habilitation council of
India, New Delhi, for
the year 1996-97, to-
gether with the Audit
Report on the Accounts.

(b) Review by Government
on the working of the
above Council.

(c) Statement giving reasons
for the delay in to (c)
laying the papers men-
tioned at (a) above.



